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1GH COURT OF JAMMU AND KASHMIR AT SRINAGAR.
& ORDER
W No.. 357 © Dated:- 30-07-2015

, Sanction is hereby accorded to the additional allotment of tunds to
®xtent shown in favour of the below detailed courts under Major head 2014 Adm.

Justice Sub head 0488 District & Sessions Courts under object head Salary for the y
2015-16. '

S.No | Name of the court. ]I Salary

. 4 Amountin _ jacs
1| Pr.D&S Judge Jammu o 2000
2_ | Pr.D&S Judge Srinagar 00
3 Pr. D&S Judge Baramulla S 20.00 :
4 Pr. D&S Judge Poonch e 12.00 b
5 Pr. D&S Judge Anantnag ] 12.00
0 Pr.D&S Judge Shopain ' l 10.00
7 AddL Distt Judge Bank Cases Srinagar ? 10.00
8 | Addl Distt.Judge Anti Corruption Jammu . 10.00
9 AddLDistt & Sessions Judge Sopore 05.00
1w | CJMkathyga 100
11 C.J.M. Bandipora i 10.00
12 | C.J.M.Shopian | 000
13 Sub Judge Rampagar - 10,00
14 Munsiff Pulwama 03.00
15 Munsiff Shopain B 05.00
16 | Munsiff Sumbal S - U
17 | Munsiff Shangus 0500
18 | Distt. M.M.(Traffic) Udhampur o 0.0
19 Munsiff Chenani 0800
20 Sub Registrar Srinagar (2030-Stamps & 08.00

Registration).

(Ram Singh)
Dy.Registrar(Acgount
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No:- 8381-8413/AC Date: 30-07-2015
Copy to :-
-6 ° PrD&S ludge .luminu/Sri|mgurflhu'umdiI;u‘I-’mnuchf‘-\nan-umg:’ﬁlwp|m1 )
7 Addt Brsit ludge Bank Cases Sll:\ag_;ﬁ'_._ T )
8 Addl Distt. Judge anti Corruption Jammiu, B oo -
9 Addl D&S Judge Sropore
10-12 Chief Judicial Magistrate kathua/Bandipora/Shopian ’ o L
13 Sub Judge Ramanagar ’ T
14-18 Munsiff Pulwama/Shopain/Sumbal/Shangus/Chenani o T T
19 Disu.M.M.(Tral‘ﬁc)l}dlmmpur
20 Suls Registrar Srinagar - T
N ) _‘-"l"t-'cusur,\ CHTicer Sub Treasusy Dhstoigl Court L—nlmnpl[\ ﬁE\ﬁ]ﬁmﬁT* T T e e
22 Treasury Officer Soub Treasury Saddar Court Comples Srmagar 0 T
23-33 Treasury Officer Baramulta /Poonch/Ananuag/Shopian/Kathua/Bandipora/R apnagar/ Pilwami/Sumbal ‘Shangus:
Udhampur. _ o e e
34 Incharge NIC with request 1o upluad on High Court Website .
35 Order Book.

Dy.Registrar (Acc‘ unts).?
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